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TR L, G ISt/

MINISTRY OF RAILWAYS
[South Western Railway (Construction Organisation)]
NOTIFICATION
Bengaluru, the 26th June, 2026

S.0. 3467(E).— In exercise of the powers conferred by sub-section (1) of Section 20 E of the Railway Act
1989 (24 of 1989) the Central Government (Ministry of Railways, South Western Railway, Construction Organisation,
Bengaluru Cantonment) after being satisfied with the report of the Competent Authority and Special Land Acquisition
Officer, Chitradurga vide his Office communicated and here by declares that the lands described and shown in the
following schedule and notified under SO No.159 (E) Dated: 10-01-2026 under sub section (1) of Section 20A of the
Act, Shall be acquired for executing the Special Railway Project namely Traffic Facilities and capacity Augmentation
works (umbrella works) 2023-24 Freight Terminal development at Sasalu Station yard in between Mayakonda and
Chikkajajur Stations.

Any Person interested in the said land may, within thirty days from the date of publication of this notification
in the official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under sub section
(1) of Section 20D of said Act.

Every such objection shall be made to the Competent Authority and Special Land Acquisition Officer,
Chitradurga for Traffic Facilities and capacity Augmentation works (umbrella works) 2023-24 Freight Terminal
development at Sasalu Station yard in between Mayakonda and Chikkajajur Stations Railway Project shall set out the
grounds thereof and the competent authority shall give the objector and opportunity of being heard, either in person or
by legal practitioner and may after hearing all such objections and after making such further enquiry, if any, as the
competent authority thinks necessary, by order either allow or disallow the objections.
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The Competent Authority issued 20(A) Notice to land owners and provided a 30 days period for objections.
No objections received regarding land Acquisition.

The land plans and other details of the land covered under this 20 E Notification are available and can be
inspected by the interested person at the aforesaid Office of the Competent Authority.

District: Chitradurga

Taluk: Holalkere

Hobli: B. Durga

Village: Muttugaduru

SCHEDULE

SN

Sy. No.

Owner name and Enjoyment
name

Acquired Extent (in Acres - Guntas)

Total
(A-G-An)

A Kharab
(A-G-An)

B Kharab
(A-G-An)

Balance
(A-G-An)

Type of
land

211

Basamma M @ Nilamabike M K
W/O J Niranjanamurthy
Shivaprasad J N
S/O late J Niranjanamurthy
(Joint)

0-10

0-10

DRY

2172

M S Sadashivappa
S/O Siddalingappa

0-07

0-07

DRY

21/3

G M Ramesh Babu
S/o G H Ashwath Reddy

0-26

0-26

DRY

26/3

Shanthamma
W/o M R Thippeswamy

0-02

0-02

DRY

26/4

M Prakash
S/O Late T Mahadevappa

0-02

0-02

DRY

26/5

T Thammayya
S/o Thippanna

0-02

0-02

DRY

26/6

C B Neelamma
W/o Late Manjappa B,
Lolakshamma
W/o Late Parameshappa B,
Rathnamma
W/o Late Maheshappa,
Basamma
W/o Late Suresh B (Joint)

0-01-12

0-01-12

DRY

26/7

Thippeswamy
S/O Late Rudrappa

0-01-12

0-01-12

DRY

27/1

S Ravi S/O Somashekarappa,
R Sagar minor’s guardian S K
Ravi,

R Prajwal minor’s guardian S K
Ravi(Joint)

0-37

0-37

DRY

10

27/2

N B Ekanthappa
S/O Bommappa

0-19

0-19

DRY

11

27/3

Bharathamma B M
W/O Late Nagarajappa

0-21

0-21

DRY
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12 45/1 |Basamma M alias Nilamabike M|  3-03 - - 3-03 DRY
K W/O Niranjanamurthy,
Shivaprasad J N S/o late
Niranjanamurthy (Joint)

6-12-08 - - 6-12-08

[F. No. W.271/CN/BNC/2026-27/Land SRP/1727]
PARDEEP PURI, Chief Engineer-I11/Construction

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi
and Published by the Controller of Publications, Delhi-110054. &haemn



		2026-06-29T23:04:39+0530
	SARVESH KUMAR SRIVASTAVA




